Annexure-7

Name of the Corporate Debtor: DENOVO ENTERPRISES PRIVATE LIMITED ; Date of commencement of LIQUIDATION 06/6/2022 ( But the order uploaded on 20/06/2022)
List of Creditors as on: 10/10/2022

List of operational creditors (Government dues)

(Amount in%)

Sl. |Details of claimant Details of claim received Details of claim admitted Amount of | Amount of |Amount of [Amount of |Remarks, if any
No. contingent |any mutual|claim under |claim not
Date of |Amount Amount of | Nature of |Whether % of voting claim dues, that |verification |admitted
receipt |claimed claim claim related share in may be set-
Departme nt Govern ment admitted party? CoC, if off
applicable
1|Deputy commissionor of Sales tax Jaipur State Since CIRP | 2,46,18,048 [ 1,45,04,453 [VAT dues  |no 0 0 0] 101,13,595
government
TOTAL 2,46,18,048 1,45,04,453 0 1,01,13,595




